Bv Reqistered Post

Nec.15/09/2002-1D-1i
Government of india
Ministry of Commerce and Industry
Department of Industrial Policy and Promotion

ID-ll Section
- Udyog Bhavan, New Delhi-110 107
Dated, the April, 2008
Y. S

To

M/s Akruti City Limited, and M/s. Fern infrastructure Pvt. Ltd.,

Akruti Trade Centre, 902. Aditya, 36, Khattawadi,

Road No. 7, MIDC Marol. N. B. Marg, Grant Road (W),

Andheri (East), Mumbai, Mumbai,

Maharashtra - 400 093. Maharashtra — 400 0007.

Subject: - indusirial Park Application - SIA Regn. No.9/SIA/IP/2002 dated 18-06-
2002 - under Industrial Park Scheme. 2002, notified by this Department
vide S. O No.354 (E) dated 1-04-2002 - Transfer - reg.

Sir,

Kindly refer to your letter dated 24" March. 2009 requesting for the transfer of
operation and maintenance of the Industral Park located at MIDC Maro!l. Andher!
(East), Mumbai-400083 by M/s Akruti City Limited. Mumbai tc M/s Femn
Infrastructure Private Limited Mumbal for which approval was accordec by this
Department as per ietter of ever numpe” agiec 22.08 2002 reac with 0U” supsecuen:

letters of ever number cdatec 27 0702 7217 0T anc 1702040 Yoo are nereh
informec that your nbmatiorn has H2Sen 1gKen Or recors unger pate b4 o the

~

i ! - H —~ 1 ~ -y A ; H
indusirial Park Scheme. 2002

Y ours faithfully

i
-

(K. K. Chhabra;

Under Secretary to the Govt. of India
Tel. No. 2306 1256

Fax No. 2306 2626

Ccyy for necessary action to: -

-\/‘r./ Director (ITA-l), Office of Central Board of Direct Taxes Department of

Revenue, North Block, New Delhi with copy of letter requesting for transfer
from both the undertakings.

2. The Director (Industries), Department of Industries, Government  of
Maharashtra, New Administrative Building, Opp. Mantralaya, Mumbai -
400032 with reference to this Department's letter of even number dated 31%

December, 2004.
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{\“ ‘ Under Secretary to the Govt. of India /
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No 15/45/2005-1D-1I
Government of India
Ministry of Commerce and industry
Department of Industrial Policy and Promotion
ID-Ii Section
Udyog Bhavan, New Dethi-110 107
Dated, the April, 2009
i

3

To

M/s Akruti City Limited, and M/s. Fern Infrastructure Pvt. Lid.,

Akruti Trade Centre, 902, Aditya. 36, Khattawadi,

Road No. 7, MIDC Maroi, N. B. Marg, Grant Road (W),

Andheri (East), Mumbai, Mumbeai,

Maharashtra - 400 093. Maharashtra — 400 0007.

Subject: - Industrial Park Application - SIA Regn. No.43/SIA/IP/2005 dated 15-04-
2005 - under Industrial Park Scheme, 2002, notified by this Depariment
vide S. O. No.354 (E) dated 1-04-2002 - Transfer - reg.

S,

Kindly refer to your letter dated 24" March. 2008 reguesting for the transfer of
operation and maintenance of the Indusirial Park located at Central Road Pocket
No. 4, Near M. T.N.L. Office, MIDC Maro! Andheri (East). Mumbai-400093 by M/s.
Akruti City Limited. Mumbai t¢ M/s. Ferr infrastructure Private Limited. Mumbai for
which the approva: was giver by thig epanment o0 27220058 You are hereb,
miormed that vour intimation has beer taker Or fecur2 unger pare ¢« 4 of the

i industriai Park Scheme 2002
Yours faithfully
“ — :;f;\.w—"
~ (K. K. Chhabraj
) A Under Secretary o the Govt. of India
A0 Tel. No. 2306 1256
‘ Fax No. 2306 2626
Copy for necessary action to: -
Director (ITA-l), Office of Central Board of Direct Taxes. Department of
Revenue, North Block, New Delhi with copy of letter requesting for transfer
from both the undertakings.
) 2. The Director (industries), Department of Industries, Government of
v Maharashtra, New Administrative Building, Opp. Mantralaya, Mumbai -
V™ 400032 with reference to this Department’s letter of even number dated 9"
$ December, 2005.
d 3., Guard File.
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(K. K. Chhabra) .Lj/(__”rv
Under Secretary to the Govt. of India 7




